-

In the Central Administrative Tribunal
, Calcutta Bench

',Q ,

¥

OA Ne,.1298 ef 1997
present : Hon'ble Mr. D, Purkayastha, Judicial Member

Tapan Chakraboerty
VSo
Eastern Railway

Fer the Applicant : Mr. AJ Chakraberty, 1d. Advecate

Fer the ReSPehdents: Mr. R,ki De, ld.Advecate

Heard en : 17-6~98 Date of Order : 17-6-98

ORDER

The applicat;on is a&mltted fer hezring. Respondents did
net file reply. Se, respendents are directed te file reply within

X\\;@ns«

( D, Purkayastha )
Member(J)

three weeks frem to-day



